FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
KANSAL WOOLLEN AND HOSIERY MILLS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of the Corporate Person KANSAL WOOLLEN AND HOSIERY
MILLS PRIVATE LIMITED
Date of Incorporation of Corporate Person 22" December, 1976

3. | Authority under which the Corporate Person | Registrar of Companies, Delhi
is incorporated / registered
4. | Corporate Identity No. / Limited Liability | CIN: U74899DL1976PTC013412
Identification No. of the Corporate Person
5. | Address of the Registered Office and | Registered Office: 203, Amrit Chamber, 2™
Principal Office (if any) of Corporate Person | Floor, 78-79, Scindia, House Janpath, New
Delhi, New Delhi, Delhi, India — 110001

6. | Liquidation =~ Commencement Date of | 5" March, 2025

Corporate Person
7. | Name, Address, Email Address, Telephone | Bhupesh Gupta, Liquidator

No. and Registration Number of the | Address: #2181, Sector 38-C, Chandigarh
Liquidator (U.T.)- 160036

Email: vol.lig.kansal@gmail.com

Phone No.: 98156-05702, 97800-16905
Registration Number: IBBI/IPA-002/IP-
N00030/2016-2017/10067

AFA No. AA2/10067/02/311225/203783
valid up to 31.12.2025.

8. | Last date for submission of claims 4™ April, 2025 (30 days from Liquidation
Commencement Date)

Notice is hereby given that Kansal Woollen and Hosiery Mills Private Limited has commenced
voluntary liquidation on 5™ March, 2025.

The stakeholders of Kansal Woollen and Hosiery Mills Private Limited are hereby called upon to
submit a proof of their claims on or before 4™ April, 2025 to the Liquidator at the address mentioned
against Item No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means. '
y p p y P y PN

Submission of false or misleading proofs of claim shall attract penalties.

\ \--—"‘/f%‘
BHUPESH GUPTA, Liquid4toy>~

Date: 5™ March, 2025 Kansal Woollen and Hosiery Mills Private Limited

Place: Chandigarh (Under Voluntary Liquidation)
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Telephone No. and Registration

Address: #2181, Sector 38-C,
Number of the Liquidator :

Chandigarh (U.T))- 160036
Email: vol.lig.kansal@gmail.com
Phone No.: 98156-05702, 97800-16905
Registration Number: IBBI/IPA-002/
{P-ND0030/2016-2017/10067
AFA No. AA2/10067/02/311225/
203783 valid up to 31.12.2025.
4th April, 2025 (30 days from
Liquidation Commencement Date)
Notice is hereby given that Kansal Woollen and Hosiery Mills Private Limited has
commenced voluntary liquidation on 5th March, 2025,
The stakeholders of Kansal Woollen and Hoslery Mills Private Limited are hereby called upon
to submit a proof of their claims on or before 4th April, 2025 fo the Liquidator at the address
mentioned againstitemNo. 7. +
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

s BHUPESH GUPTA, Liquidator

8.| Last date for submission of claims

ate: 5th March, 2025
e: Chandigarh
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- 2025+ (BakdarRakba 10 Marla 8 Sarsaii.e. 330 Sq. Yds., By Measuring
FORM A The undersigy Charges gﬁ Ft X 45 Ft, Waka Moja Khedli Lala, Tehsil Sohna District
PUBLIC ANNOUNCEMENT Pradesh- 201 urgoan Haryana Bounded As: East: Road 14 Ft Wide and Plt
(Under Regulation 14 of the Insolvency and Bankruptcy Board of India of Security Int mfﬁgm Owner Baibir, North: House of Ramriwas, South:
(Voluntary Liquidation Process) Regulations, 2017) of the Securiuz T T Gt © R
FOR THE ATTEHTEN SFEHAFTRREHGLDERY OF upon the foll@29F 1715;:%?&43:;%;; No g]!l?f: i &énaw?aw?-lou:amkim%
KANSAL WOOLLEN AND HOSIERY MILLS PRIVATE LIMITED P 2025+ [Tadadi 06 Kanal 8 Marla of Share 15/512 Bakdar 0 Kanal 3
RELEVANT PARTICULARS days from the Charges|Marla 7 Sarsai Waka Moja' Pataudi Tehsil Pataudi District
1. Name of the Corporate Person KANSAL WOOLLEN AND HOSIERY full amount, urvgean Haryana.
MILLS PRIVATE LIMITED hereinbelow 0125 A Property/houselplol Measuring 8 Marla (240 Sq. Yds.)
; rule 8 & 9, Thy46-  [Comprised In Khewat No. 491 Khotani No. 529, Kitta 19 Rakba
2. | Date of Incorporation of Corporate Person_| 22nd December, 1976 2025+ {125 Kanal 19 Marla of Share 1/6 Bakdar 20 Kanal 19.8 Marla
3. | Authority under which the Corporate Registrar of Companies, Delhi geamf_thi: Charges e rl;a; rl;lauja Village Kharrar Tehsi Bahadurgarh District Jnajar
Personisincorporated/registered | ank Lim
4. | Corporate |dentity No, / Limited Liability | CIN; U74899DL1976PTC013412 invitedtoth 1.': K:&%Pﬁﬁ%g?%u&%%%mgﬁgﬂgé [h%c:;] 5N1 g:l %91
Identiicaion ho.of b SagpotaN FAWe , the securedalyys., - [iTa1 RAKBATADADI KANAL 12MARLAOF SHARE 7152
5. | Address of the Registered Office and Registered Office: 203, Amrit Chamber, Name & Al Charges[BAKDAR RAKBA 0 KANAL 7 MARLA, WAKAMOJA VILLAGE
Principal Office (if any) of Corporate 2nd Floor, 78-79,Scindia House, e — - DABODA KHURD, TEHSIL BAHADUR GARH DISTRICT|
L) sapith, NewRet, Qo e 11 01 i« 25 iHT;gizg?‘iT:;hsmLm RAKBA 77 SQ. YDS
6. | Liquidation Commencement Date of 5th March, 2025 Uttar Pﬁdﬂﬁ— B ricn N KASRA NG, 607 EYUEASIRE B P ¢
Corporate Person : 52, Noida, Ul2025+ (28 FT WAKA SIWANA MOJA BASAI NEAR BASAI VILLAGE
7.| Name, Address, Email Address, Bhupesh Gupta, Liquidator Vaibhay Khay! Charges|TEHSIL & DISTRICT GURGOAN HARYANA

(Guarantor) s
Issued Dem388/-
12025+

expenses thi

Brief details
bearing Typ¢

Residential Appartment Bearing No. 2 (customer Cod Za-
13042) In Block/tower 13, Having A Carpet Area Of 27,963 Sq.
|Mtrs, (301 Sq. Fts) On 03rd Floor, And Balcony Area 65 Sq. Fis

Seven Thouy Charges|Along With One (1) Two Wheeler Parking Space In The Mult

Storied Residential Housing Complex Known As ‘zara Aavaas”
On The Land Situated At Sector-104, Situated At Around
Village Gurugram Tehsil Distt. Gurugram, Haryana Alongwith
Proportunate, undivided impartible share and interest in the
Land alongwith other co-owners on which the Residential Unit.

Noida, Distripzs
111, Noida in 1099/

Road, South

L +
1098 on 23.4{ Charges Gurgoan, Inside Nagar Nigam Gurugram, Tehsil And District

House No. 807 Area Measuring 42.5 Sq. Yds., New Committee
No. 406, Ward No 15 Area Measuring 42.5 Sq. Yards., Out Of
Area Measuring 85 Sq. Yards., Waka Abadi’New Basti

Gurugram Haryana Bounded As: East: Other Property, West:
Other Property, North: Road/entry, South: Other Property

Place : Nokz __

169/-

Kansal Woollen and Hosiery Mills Private Limited }o
' (Under Voluntary Liqui

SMFEG SMFG INDIA CREDIT COMPANY LIMITED

wdisCredit (Formerly Fullerton India Credit Company Limited)
Corporate Office: 10th Fioor, Office No. 101,102 & 103, 2 North Avenue, Maker Maxty
Bandra Kurla Complex, Bandra (E), Mumbal - 400051

POSSESSION NOTICE (For Immovable Property)

(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
Whereas the undersigned being the authorized officer of SMFG India Credit Company
Limited (Formerly Fullerton India Credit Company Limited), Having its registered office
at Megh Towers, 3rd Floor, Old No. 307, New No. 165, Poonamallee High Road
Maduravoyal, Chennai, Tamil Nadu-600095 and Corporate office at 10th Floor, Office No.
107, 102 & 103, 2 North Avenue, Maker Maxity, Bandra Kurla Complex, Bandra (E),
Mumbai - 400051, under Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued Demand Notice dated 09,12.2024 calling upon the borrower(s) 1)
/S Gorav Hoal, 2) Vishnu Goswami, 3) Kavita Goswami under loan account number
(s) # 211120911686033 to repay the amount menticned in the notice being Rs.
40,71,289/- (RUPEES FORTY LAKH SEVENTY ONE THOUSAND TWO HUNDRED

CINUTV MIKME AMI V) iithin ON dsus fram tha daba af raasint afdha aald aadias

-2025 +

il Charges |RAKBA Moja KHERI TALUKA PATAUDI TEHSIL & DISTRICT|

\A PROPERTY/HOUSE/PLOT comprised in KHEWAT NO 961
KHATA NO. 1016 KITTA 1 RAKBA TADADI 0 KANAL 18
MARLAOF SHARE 5/12 BAKDAR 0 KANAL 7.5 MARLA Waka

JHAJJAR HARYANA.

# a‘:zs

bty & 578
2025+

WHEREAS theun
Securitisation and
exercise of powen
nobices calling upd

il Charges |Of 62/382 Share |.e. 1 Kanal 3 Marle (695 Sq. Yards) Angl

A Property Area Measuring 997 Sq. Yards Part Of Khewat
No.138//119, Khatoni No.153, Mu No.25, Killa No.1(8-0), Mu
IN0.26, Killa No.5/2(2-17), Kita 2 Rakba 10 Kanal 17 Marle Out

Khewat No,141/122 Khatoni No.156, Mu No.20, Killa
N0.21/2(2-3), Kita 1 Rakba 2 Kanal 3 Marle Out Of 10 Marle
(302 Sq. Yards), situated at Waka Mauja Jasana, Tehsil Tigaon
|& District Faridabad, Haryana-121101 Bounded As: East:
Road, West: House of Pramod, North: Private Passage, South:
Property

outstanding amoud25
norrowers hg 665/

i @2025 -

respective dates

the Rules made th

The borrowersing

and any such dea

uNdersigned N2s | charesfMarla and Khewatikhata No.11/14, Mu No.11, Kila

_ . |As: East: Entry/road 22ft. Wide, West: Part of Plot Agriculture
Land, North: Mahendre, South: Gali 10ft. Wide

A Property Area Measuring 900 Sq. Yards Part of Khewal/
khata No.10/13, Mu No.11, Killa No.25/2/1(2-5), Mu No.12,
KillaNo.7/1(1-12), 7/2(5-17), 8(6-14), Kita 4 Rakba 16 Kanal 08

No.16/1/1(7-9) Of 145/149 Share Rakba 07 Kanal 05 Marla,
Total Rakba 23 Kanal 13 Marla, situated at Waka Mauja
Pachanki, Tehsil & District Palwal, Haryana-121102 Bounded)

mentionedin Col
Under section 13‘7921_
including all costs, 2025 +

A Property/house/plot Area Measuring 15 Marla 3 Sarsai
(approx 459 Sq. Yards), Comprised In Khewat No.107, Khata
INo.114, Mu No.3, Killa No.21/3(4-12) Share 1/6 That Is Rakba

il Charges [0 Kanal 15 Marla 3 Sarsai Situated At Waka Mauja Nangal Jaat,

Sub-tehsil Bahin & District Palwal, Haryana-121102. Bounded
As: East: Other's Property, West: Rasta, North: Agriculture
Land, South: Entry

SL| NAME AN
NO &LC
025
578/
ral ARAR .

A Property Area Measuring 605 Sq. Yards Part Of Khewat/
khata No.244/245, MuNo.48, Killa No. 16(8-0), 25/1(5-10), Kita
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